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CENTRAL,ADMJNISTR&TIVE TR IBUNAL
PR INCIPAL BEMCH: NEW DELHI

0.6 No. 1367/95

Geu Delhi'this the 10%h day of December 1996

HOn'blE'Shri 5,R.Adige, memDEE{R}
Hontble Or. Pﬁ.UEdaValLii Membs {‘3\}

»

or.{Miss)leena Dube

senior Hindil Off icer, Language Departmenb

Govt. of NeCeTe OF Delhi, .

5, Shyam Nath Marg, .

pelhi. e s ohpplicent

(By Aduocatez-Shri G.3.Locbana)

Versus

1. Lt. GovernoTs Delhi,
through the Chief Secretary,
Government of NCT, Delhi '
5-3ham Nath Marg,Delbhi.

2. The Sebretary,(Services}
Government of WCT,Delhi
5-Sham Nath Margs :

Delhi.

3. The gecretary{General Administration Department)
Government of NCT, Delhi,
5-Sham Nath Marg,Delhi.

4., The Secretary { Language),
Government of NCT, Delhi, ) :
Cld Secretariate, Delhi. . .....Respondents

(By mdvocated Shri Rajinder Pandita
alonguith D.D.Dhingra,Depttl
IEprasentative} '

ORDER(Oral} .

Hon 'ble Shri S.R.AdigS, Member (A)

Hearde.
2. Departmental representative'Shri D.D.Dhingra,

. S 5 A e
Ass istant, General fdministration DEpartmann/uho id present
/ AN

in Court states that the respondents would have no pbjection
‘ in keeping the impugned order dated 24.4.95 in abeyance
ti1l the espplicant 1s considered for promotion as fissistant

Director {Hindi) in the General Administration Department

NCT. of Delhi.
A
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3. shri Loobana states that this would gatisfy
the applicent. soccordingly the OA is disposed of
in terms of paragraph=2 above. No costs.
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